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Investigations against Foreign Firm 

277. Shri N. R. Laskar: Will the 
Minister of Finance be [pleased to 
refer to the reply given to Starred 
Question No. 112 on the 10th Septem-
ber, 1964 and state: 

(a) the results of the investigation 
against the foreign firm by the En-
forcement Directorate in Calcutta 
where documents of incriminating 
na ture were seized; 

(b) the action taken against the 
firm fOr alleged contravention ot 
Foreign Exchange Regulation>; and 

(c) the name of the firm? 

The Minister of Finance (Shri T. T. 
Krislmamachari): (a) and (b). The 
firm was found to have contravened 
the provisions of the Foreign Exchange 
Regulation Act and a total penalty of 
P.s. 19,000 was imposed On the firm 
and its managed companies in adjudi· 
cation proceedings by the Director of 
'EnfQ.!cement. 

(c) M!s. B. N. Elias & Co. Pvl. Ltd., 
Calcutta, and its managed Companies. 

Mannfacture of Contraceptives 

278 J 3hri N. R Laskar: 
. I.. Shri Daljit Singh: 

Will the Minister of Health be 

pleased to refer to the reply given to 
Unstarred Question No. 1636 on the 
1st October, 1964 regarding contracep-
tives and state: 

(a) w>hether the decision to start 
the manufacture of Rubber Contra-
ceptives in the Public Sector has been 
finalised; and 

(b) if so, the total outlay to be in-
volved in the Project? 

The Minister of Health (Dr. Sasbila 
Nayar): (a) and (b). The details of 
the proposal have yet to be worked 
out. 
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Electronic Machines 

282. 
Shrimati Savltri Nigam: 
Shrl M. L. Dwlvedi: 

fit;of ~ ~ ~ (.-ro !o <'fo Will the Minister of Health be 
~) : ('I>") ~ (llr). W lfAWf if, pleased to state: 
1519 (Ai) LSD-3. 




